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Dr. Pawan Jaiswal, PCMA alongwith petitioner Mr. Ram Babu in person. Sh.

B.K. Dwivedi, PCS for the respondent no.3.

The petitioner files comments on the report of the ROC and RD as well as the

written submission. A copy thereof is provided to the counsel for the respondent

no.3.
"The case is fixed for the argument on 29" November. 2017.
Dated:07.11.2017 H.P. Chaturvedi,
Member (Judicial)
Typed by:

Kavya Prakash Srivastava
{Stemographer)



